
Date of Submissi 

on

Amou nt as per 

Form

Curren 

cy

Amo

unt 

Conv

ert 

ed in 

Rupe

es 

(Rs.)

Date of 

admissi 

on/upd 

ation

Amoun t of 

claim 

admitt ed 

(Rs.)

1
RR Securities and 

Finance Pvt. Ltd

U67100DL1995P

TC064510

Other Creditors 

(Other than Financial 

Creditors and 

Operational Creditors)

04.02.2025 153540952 153540952

RR Securities and Finance Private 

Limited submitted the claim after 

scrutiny of the claim and the 

supporting documents, the RP has 

collated that the claim as not 

admissible, with the reason that RR 

Securities and Finance Pvt. Ltd. does 

not possess and 

enforceable/crystallized rights over the 

subject property of the DMC 

Infrastructure Pvt. Ltd. as on the CIRP 

commencement date.

153540952 0 0 0 0 0 0 0 0 0 0 0

Amoun t 

of Contin 

gent 

Claim 

(Rs.)

Sr. 

No

.

Name of Credit or Identificati on 

Number

Natur e of Claim Amount of Claim received

Total

Amount of 

claim 

Inadmissi ble

Reason for Claim not admitt ed Remark s, 

if any

Name of the Corporate Debtor: DMC INFRASTRUCTURE  PRIVATE LIMITED; Date of Commencement of CIRP: 15.04.2021; List of Creditors as on: 04.05.2021 and 09.02.2025

Annexure-9

Summary of List of Other Creditors, if any, (Other than Financial Creditors and Operational Creditors) w.r.t. Form F

Details of 

Security 

Interest, if 

any

Details of 

any 

retenti on 

of title 

arrang 

ement in 

respect 

of goods 

or proper 

ties, if 

any

Deta ils 

of guar 

ante e, 

if any, 

held in 

relat 

ion to 

clai m

Amou nt 

of any 

mutua l 

credit, 

debts 

etc. - 

may be 

set off 

agains t 

the 

claim, if 

any

(Rs.)

Details of 

any 

mutua l 

credit, 

debts 

etc. - 

may be 

set off 

agains t 

the 

claim, if 

any

Amount of Claim 

admitted

Whethe r 

related 

party?

% Share 

in Total 

Amount 

of Claims 

Admitte d

Amount 

of Claim 

under 

Verificati 

on (Rs.)


